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Present ¢ Hon'ble Mr,Justice R.NJ.Ray, Vice-Chairman.
Hon'ble Mr,R.P,Singh, Administrative Member
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For the applicants : None |
, - For the respondents: Mr.M.S.Paner jee, counsel |
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Heard on ¢ 7.,3,2001 ' Order on 743,200
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Nong appears for the applicants on repeated’oalls today.
fir M, S.Banerjee, ld. counsel appears for the ressondents. It appears
~ from the record that none appeared for the anplicants on several
previcus oceassions also. The application is thareFore:disﬂissed ’
for non-prosecution, There will be no order a3 to costa. \
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